CENTRAL ADNI N1 STRATIVE TRIBUNAL __ALLANABAD BERCH

4llahabad this the @t day of Recorrbe - 1994,

Hon'ble Mr. Justice B.C. saksena, Vicefchairman
Hon!ble MI. K. Muthukumar, Administrative Member

Original Applicetion no. 83 cf 1992,

1. Dpilip Kumer,$/o sri Om prakesh, Guard, Railway
Cuarter no. 511B, Lslitragar, Allshabad.

2. Fradeep Kumar Yadav, 5/0 sri K.L. Yadav, R/o0
367/322, tohatshimganj, allziacad.

v... Acplicants,

Counsel for the spplicent sri sunil Rail

Vers us

l. The Unicn of 1ndié through the Seneral Manager,
N. xly. Beroda House, New Delhi.

2. The Divisional Railway Mansger, Northern Railway,
Allzhabac,

3. The Sericr Civisional commercial superintendent
N. Rly Allahabad. '

4, The Senior Divisional perscnnel Officer, N. Rly
Allahabad.

o The scnior Divisional Accounts Ufficer, N, Rly,

Allchabad.

... Hespond:-nis

Counsel for ihe Respondenis sri A.V. srivesteve/F. wlathur
sri B.B. Faul.

Alongwith
Ofiginal sc.-lication no. 406 of 1994

1. subhash Chandre, s/o sri Rajec Raii, R/o 407, Rejapur,
Distt. Al.ahabad.

2. %ﬁﬁ%%a%%%?r’ afo . Prasad, R/o 317, K D.S.A. Ground

Versus

o he Jnion_of I1ndia through the jeneral lanajer
§' H{Y ’ Baro%a Hcouse, ﬁgw 5E?h1. al NMana:e

é: The Divisional Railway ienager, N. Rly allahabad.

\
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3.

1.

/2

The senior Tivisional Connercisl, Superintendent
I.. Rly allenabed.

.ss Respond-nts

Jriginel Agplicetiorn no. 110 of 1993

Syed RNizam Hussain, 3/0 Svec Ali Hasan, A/a 29 yrs.
R/o ltohalla Chiktoli, F.5. Hussaindbad, P.C,
Javle, District Palayum.

Ragubir sharsn Xharwar, S$/¢ sri $. sunder, Ala 33 Yrs
R/0 £77-4 Shastri Coleny, Distt nugalsasrai.

«v. mppilcents
Versus

Jnion of Indis, through 3:zneral Nanacer, !, :.ly
Railway Roard, Sarods House, lew Delri,

hiz¥ Commerci Speringencent, N. Kly Barode
ouse.cNéw Deig%.) e N Y <

Divisvonel Railway itenacer, Northern Rei lway
Nawab Yusuf Road, Allahabad.

Seni :r Divisimal Comrercial Superintendent,
N. Rly Nawab Yusuf Road Al.ahabad, ¢

... Respondengs

originsgl Applicetion ne. 39 of 83

Nirgla Sirgh, S/o0 #, singh, a/e 30 Yrs, R/p
Ram Basic Vidaleye, Dargenj, allahebao.

LS

Tarak isth Fandey, S/o0 5.D. Pandey, a/e8 30 Yes.
R/o Village Kewalpur, Post Beri-viss, District
Varanasi,

Kemla Kent Shukla, 5/0 P.N. Shukla, R/o Rem Busic
Vidyalaya, Dareganj, llecnabad.

Amar Bath, S/o Mangru, R/o Ram Basic Vidyalaysa
Daraganj, Allahabed.

sushil Kumar Tripathi, $/o K.s. Tripathi, R/o
Vvil.ege Laxshagrah, Post Lakshnagarh (Handia),
Distt. Allahabao.
shyem Shanker Shukls, S/o sri it.o. Shukla, R/o
Vaishno ashram Ram Basic vidyalaya, Daragaenj Distt.
Allahabad,

.e. priicants.

HMersus

Union of India thrcagh 3eneral signager Northemn

Railway, Baroda House, New Delhi.
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2. Chief Commercial Superintendert, Northern kai lway
Baroda House, hew'Delhi. !

3. pivisional Railway Manager, N. Rly, Allanabad.

4. Senior Divisional Commercial supreingendent 5
Ne nly Allahabad, . - L

|
... hespondents g
i

P,

5. Criginal Application no, 38¢ of 1993 !

X 1. Fezal Karim. ~/o vchd., Kadim, g/o Vvillaae Chakiva,
House no. 104/241 Rpost Office 3.F.C. Distt Allahobcd

2, Ajay Kashyap, S/c F.S. Keshyap, R/c 63 J.K. Fourth
aAvenue, Railway bolony smith koad, Aallchebaa.

.« ve AppliCaﬂtS

= _ 7 , - Versus

1. Jnion of Indie, throigh General Manajser, hNurthern
Rai lviay, hallway Board Baroda Houseé N, Delhi.

- : 24 fthlef Comwerc1al SUperlntendant N Rly Baroda, S

3. Divisional Railway Manager, Northern railway
Allahatad.

4, Senior Divisional Cosmercial Superintendent.
' Northern Railway Nawab Yusuf Road allahabad.

+... Hespaondents.

6. Criginal aApwlicetion no, 32 cf 1993

l. Gawrul Hesan, Afe 29 vre s/o Late Sri 35.N, Hasan,
rR/c 121Dariyetad, Jogighat, allshabad.

e Appiiceh

Nersus

1. Jnicn of India through Genral Kanager N. Rly, Rly
Boadd Baroda House hew De lhi,

2. Chief Commercial Superintendent, N. Rly Baroda,

- House, Nev Delhi,
\ez,é\., oy

L
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The Divisional Reilway Maneger, N. Rly allshbad, .

/4]
Divisional liailway !ianeger, Northern Railway,
Nawab Yusd Road, ~llahabad,

Senior Divisioneal Commercial superintendant,
Northern nallway alishakad,

+.s» Responoents 7

Jriginal A prlication no, 1732 cf 1392
A

Vinod Kumar sherms, ~/c 3ari Chebi Lal, ®/o 17/A
Lahia Narg, Allahabad,

ees Arplicant

Yers us

The Union of lndiémihfégéh;ihé:Chairmaﬁg"Ré.3méy*f F
Boara' P‘:e‘fi' De lhi R e — - [ T I ,-VA-,- i et e e i 2

The seneral Menager N. Rly Barods Houze, New Delh: .

e es e Respolfidents

F N
Jriginal Aprlicstion no. 1534 of 1992

Shsem Nerain singh, 5/0 R.WN. Singh, R/o Will & Ppost
Jenauli, Distt, Beksur, bihar,

Ravindra Tripetbd S/o sri s.C, Tripatni, R/o
vill, Dharampur Ghurwa, Tehsil .Phoolpur allahabad.

Ram Bharat, S/o iirdhari Lel, R/o Deogelpur, Fost
Mau Aima Distt. Allsha.ac,

. s 0 n"1p‘['lj Cant

Versus
Jniosn of lndia, through Secretary Railw.y Board,
Raefi MMerg, New Delhi,
General Manager, Northern Reilvay, Railway Bhowan

(Beroda Hous) New Delhi, \

¥ e




uygrqx'ihlw1hi-hi&i-lui e

T grTE v T e T e SR

o -1
L S

B e e de

pET

gy ey
Erihl’ﬂnms b e

Lot . . - s

o
3. Chief Commercial Superintendent., N. iily Rei 1shewan
( Barods House) New De lhi,
4, Divisional Railway ianager, liorthern Railway,
D.R.. Office Nawab Yusuf road, Allahabead,
8. Sernior Divisional Commercial superintendent, N. rly
D.R.M. Office, Ailzhabad.
..+ Respondents
BN
9. original Applicetion no.352 of 1992
1. Rajendra Prasad Pandey, S/o Sri S.P. Fendaey,
: R/o Vill Nanhcopur, P.O. Pahara, Distt. ¥irzepur
versus T T
1. The Jnion of indie through Jeneral Manegel, N. i ly
. _New Delhi, L Ly
2, -The Divisional Railway anager; N. Rly Allahabad.
: : 3. ”éenior Divisional Commercial 'suodt. N. Lily DRM - .

.... Respondents i

10, Original applicetion no. 430 of 1994.

1. Eai-ndra Kumar, S/o sri F.M. Jaisawal, R/0o 222
Gandhi Nagar, Mutthigenj, Distt. Allahabazd.

2, Remesh Chand, S/0 sri Late Hari Lal, K/o 19/216
Luker Gonj, Distt. Aliaabaed.

ees Applicanis

Versus
1. The Jnion of 1ndia through ihe General Manaier }

N, Rly Rarcda House, New Delhi.

2. pivisional Reailway Manacer, N. Rly Allehebad.

3 :ni : 3 3
. 5¢N10I Divisional Commervial Superintendent,

Y




N Rly, Allahabad,

.ees Responderts

11, Criginal application no. 400 of 1994

1. Ram Niranjan Singh, afa 38 Yrs, §/c Sri R.N. Simgh—
/o 183-4lopibegh, Allahabead.

o>,  Km. Shashi srivastave, A/A 26 Yrs, D/o sri V,N.
srivasteva, R/o 1 bDhinshwas Khothi, alopibagh,
Allehabad.

*

3, Dinesh Kumsr, Afa 3. Yrs, /o sri G.S. lLel Srivastave

/o villaye & Fost sindhora, Distt. Mirzapur,

e Applicents

Versus
1. Jnion Of india, throuagh General [ianag r, Northern
Railway, Railway Board, Rarode House. N. Delhi

2, Chief rersonnel Officer, N. Rly, Baroda House,
“ew De lhio

3. pivisional Reilway Manauer, Nerthern Railway, Nawab
vyusuf Road, Allahabad.

4, genior Divisiornal Commercial Superintendent
N. Rly, allahabad.

..+ Respondengs.

12, Criginal application no, 399 of 1994

1. Kadir ahmecd, $/o sri Abdul shsfoor Khun, Afa 30 vrs
i/o 182/K/1, A.D.A Coleny mejrwepur allshebad.

2. Erijesh praesad, S/o Sri Nerain Presad, aAfe 26 Yrs,
/o 93=natiysre hoadm Alcpibsgh A tlanabed.

3. Komle®h singh, »/c Sri rR.m Bsli singh, afa 37 vrs,
R/c 129 Alopibagh, alliehabad. :

4, Raiesh Kumer, s/o Narein Frased, a/é 28 Yrs, R/o
544 Colenelgan), allahabed.

5. Arun Kant srivasave, S/® sT. M.P. Srivasteva,
a/d 3: Yrs R/o Azad Scuare, ...mbacgh, Allahdbad.

6. Km. Vibha sarswat, D/o S.K. sorswat, a/a 32 Yrs
R/0 133-BC, Leader Road, Railway Calony Allehsbad.

7.  Km. Abha sarswat, D/o S.E. Serswat, afe 27 Yrs

\h -7
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i/o 133-iC, Lead Road, Rallwsy Colony, Allahabad.

S

1.

13.

)

Ravi Shenker Srivaétava, s/o sri prem Kumer,
Aa 26 Yrs, R/ 130-C/51-L #ajroopepur,
Allchabad.

ees  Applicants

Viarsus

Jnion of 1ndia through General janagrr, N. Rly,
Reilvay Board, Berods House, New Delhi.

Chief personnel Officer, N, Rly Barcde House,
rew Delhi,

Divisional Reilway lenacer, N. Rly, 4 llshabad.

Serior Divisionol Commerciel superintendent, N. Rly
wawal Yusuf Road, Allanabad,

eves llEgpondents

Crig:znal Application no. 397 of 1994

Piyush Kumar Dwivedi S/o K.K. Dwivedi, A/@ 29 Yrs

R/050-A iadhwapur allehabad.

2,

3.

4.

R.-mesh saran S/s Hari Bhonker Lal, A /@ 34 Yrs
R/o C-27/273=3, Indien Prss: Colony Jagatganj,
Varanasi,

Re jeev Kumar srivastave, S/o FP.M. Lal, a/e 30 Yrs
R/0 CK=63/209-4 Choti Piyarie Distirict, Varemasi

Amulya Kumar Gupte, S/¢ sri N.K. Gupte, afa 30 Yrs
R/o 178 yurana Katra, allzhabed.

surendra Kumsr S/o K. Lal a/a 30 Yrs, Rfo Vvill. &
rost Halimpur, Distt. Vuranasi.

Kakesh Behsil Srivssteve, 3/0 K.B. Srivestava,
Afa 26 Yrs, /o 12 5hes-Ki-sstti, Khuladbad,
Allahabad.

Friya Kant Srive:tave, 8/0 $ri A.N. Lel, a/e 35 Yrs
/¢ s=1/64-2G Chupe-Pur, Distt. Versrasi.

Fraveen Kumer 3/o0 Sri : .prakesh, s/a 23 Yrs R/o shiv
3/13-K-8, Nawalpur Colony, recerapur Basahiee,
Veranasi,

«+s Applicants

Versus \\
L
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1. Union cf India, through General Manager, K. Rly,
Reilwey Board, Beroda House. New Telhi, '

2. CUhief personnel Ufficer, Northern Reilway, Berode
~ouse, New Delhi.

3. Divisionel Railway Manager, Nortnern Railway, Nawab
Yusuf Road, Allshabad. -

4, Senior Divisjonal Commerciel Superintendent !., Rly
Nawab Yusuf Road, Allehabad,

P P\GS pondents.}

14, CQOriginal 4 pplicetia ne. 1702 of G3

1. Rajendra Prasad , Afa 24 Yrs, S/0 Sri kej Behadur }
3ingh, R/o Vill Khapeti, Post Knapatia, Distt
Allzhatsd,

2. Dha:am P&l singh, Afe 32 Yrs, s/o L.R. singh, R/o0
vill, Ghambir 3ingh Pur (Sewzen) P.O. aurai,
Distt. Varanasi.

3. Mahesh Prasad, A/e 35 Yrs, S/o 5ri Kemji Prasad '
R/o :iohalla @ ersurampur, rFost Mughslsarsi, Pistt
Varunasi.

4.  lNumne Lel, afe 29 Yrs, 5/c sri Cheddi Rém R/o0

@2 vill Chandhasi (Khuswahe Besti) Post Chandhasi,
Mugalsaria, Distt. Varanesi.

... Apvlicents

A~
Versus
1. Jnion cf India, through General Mancger, N, Rly
Bareda House, New [De lhi,
2. €hief Commercial Superintendent, N. Rly, Baroda
House, hew D2lhi,
3. Divisional Reilway Monager, k. Rly l.awab Yusuf Road,

Allah:bad.

4, Senicr Divisional Commercial Superintendent, DRM
Oftice, allanabod,

.o Ji€TpONdents

15, vriginal 4 oplication no. 1227 of 1993

1, lal Rensdur, s/o sri Jhanrns, a/a 28 Yrs, Rfo vill

\
Qe .
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Shawarohi, F.U., sindhaur, Distt. Mirzapur

2e

3.

‘t e

1.

16.
l.

Kishorilal, s/o Jhanne, Afa I2 ¥Yrs r/o Vvill, Bhewaron:
F.0. 3indhaur, District Mirzapul.

vorilel, s/o Jhanna, Afe 30 YIo, x/o Vill mhewsrchi,
E£.0. sindheur, Distt. Mirzs ur.

inesh rrassd, s/o0 Sri Spviiat: Frasad, A /& 32 Yrs
r/c vill & B.O. vereini, Distt. fiirze ur

Kem Subhag, s5/0 Sri D. singh, A /8 27 yrs, R/©
vill Murahuan, F.O. 3hikargenj nistt. varenasi.

sunil Kumer, S/o sri #ansni Lal af/a 31 Yeres
r/o B.P. 285 kevi hajar Golony, heer kel Menlr

ughalsérei, 'aelenesc.

we. Apviicenis,

Ver sus

Jnior of India through General Manager, N. Kly rai l=
way Board Barogda House, New Delhi

chief l'ersonnel Officer, N. Rly Baroda Hodse, New
Delhi.

nivisional Ruilway Wenhe :el, rnorthern Railway,
Nawan Yusuf noad, A llaleo-c.

senior Divisionel somuercial Superintendent
1. R’ly, Nevac Yusuf Rozd, Allahabad.

«. » Respondents

Original agpliceticn no. 873 of 1993

santosh Kumar Dvivedi, s/o Labte Sri R.M. Dvi vedi
ii/c vill & Pest sindthora, District Mirzapur :

Kandbir Sinuh, S$/0 5.N. S1NyD, r/o vill sultanpur,
F.0U. Makhmep ur Distt. lau.

virendra singh, s/osii S. sinugh, r/o Vvill Kamour
post HampurDhamave Ditt. allchsbac.

Jitencra Bohedur Singh, s/o sri aA.singh, r/o
vill and Fust Rampar Dhamave, Bistt. ~llehabad,

hen Vijeil singh, s/o S.h. Singh, r/c vill & po:t
Aampur Shamesva, Bistt Allahabad,

vinay Ku-er 5ingi,s/o sil lchesh singh a/é 22 Years
r/o vill ¢ post Reupur, Dhenavd, pistt. allzhadec.

voghe singn, s/o .1 R. Bahadur, r/o vill chadpur,
nghf %
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post Bhiteura, Distt, Fatehpur.

8.

15,

lo,

Dhameva, Distt A .lahebad.

17.

13,

1.

r.am rripal singh s/o sri A . singh, K/o Vill sashime, w,
post Bhiteure, Distt. Fatehpur.

Kunwar Raiendra Sinvh, 5/c sri C.B. singh, #/o
Badi Maddrl, Fost slsucn. Distt, Allahdbad

Raghvendra Pratay Singh, S/o sri V.singh r/o vill
Churiyani, posi churiyasni Distt. Fatehpur.

S.C. Mishra, S/o R.S. NMishra, r/o vill Jathi jost
Mahidéinpur, Distt. allehebad.

Hardwer, S/o Heém 3ingh, r/c vill and post kaurla
Disti. Azamgzarh.

Ajai Kumer Srivestava, S/o sri (Late) 3eheb Lal
Srivasteve, r/o Vill & post Sindthora, Bitt.
Nirxa. ur. !

Anant Iathak, S/o $.N. Pathak, r/o 3=24 5.7T.Z%.
Karelli Allahdbcd

Kunwar Surendra Sinch, s/o J.B. singh r/fo Vill
Beli Madari, post Siswan, Distt Allahebead,

Ramesh singh, s/o M. singh, r/o vill and post Rampur |

S.K. 3Supte, S/o K.L. Gupta, r/o 4 HB/107 G.nga “‘agar
Colony Varanasi.

Hishomuddin, S/o sri sehaudcdin, r/o 537-A Ghanshyan
Nagar Colony Allancbad.

.+« Applicants

4

Versus

Jnion of India, through senerel Manager, N, Rly
Feilw ay Becard, Baroda =ouse, N. Dclhi.,

Chief fersorpnel Ofiicer, horthern Railvay, Berode
House, Mw Delhi,

Divisicnal Rallway fanh.ger, Nurthern neilwey,
Wawab Yusuf Road, Allalicbad.

Senior Divisiornel Commesicial Superintendent,
Noethern Railway Allabhclkad.

..+ Hespondents

\

gf_\/
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W, originel A ppiicetion no, 779 of 1993
1. ahesh Kumar, S/o sri H. 1al, r/c New Lasker line,
L urana Baihrena, Allshebac.

... Applicents

Versus

le“Tﬁg‘Gnion'o{ india through the General Manager,
nortnern Railway, Barods House, New Celhi,

2. The Divisional Railway Manajer, porthern Ralilwaey
allahebacd.

3. Tre S$-nior Divisicnal commercial Superintendent
nmortnern Reilway Allenabad.

4, The senior Divisional perscnal Officer, N. Riy
f\llahabado =

S. The Senior Divisional Accounts Officer, N. Rly aAllshal

... Hhespondents

18, Crigingl Applcation no,746 of 1993

1. samarnath singh S/o salik Ram g/0 vill Kureh-Khurd,
p.0. Mugalsarai Distt Mugalsarai.

5.  om prakas. Sharma, S/o Late sri puttoo Lal Sharme
r/o vill parsburampur (sikatiae) P.0.
Mugalsarai, Bistt Mugalasria.

vs. Applicents

Ver sus

1. Union of lndia, through General Manajer N. Rly
Railway Board, Baroda House, hew Delhil

2. Chief Fersonnel Officer, N. Rly Barode House
N, Delni.

3. mivisional 1.ilway Manager NN Rly Allahsvad.

Lo Senior Divisional Commercial superintendent, N. R1ly
Allzhabad.

. e ReSpOndents

19. Originsl Application no. 530 of 1993

1. Ramesh Chandre, S/o sri h. sherap,r/o vill
Jmargani P.5. Raipur, Tehsi Machlishahr, District
Jaunpur. \




9.

lo'

i,

RN

20,
l.

o

_ §ri Ram_Singh s/ofsri Murali, a/a\29 yrs r/o

/12 //

satya prakash, s/c adhya, éfa 30 yrs r/3 vill
Rampur Sawei, P.O. Rejupur, Tehsil mechlishahr
Distt, Jaunpur.

Jamuna fprasad, s/o srinsth rfo Gopalpur, p.o. Rampur
Tehsil patii, Distt pratapgarh. ;
vill Behdaul Khurd, P.C. Surwen Misirp ur,

Tehsil Patti Distt. Pratapgerh.

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.U. Raipur, Tehsil Machlishshr Distt Jaunpur.

Laxmen Singh, S/o svi Murali, r/c will Behdawd
Khurd, p.o. Surwan misirpur, Tehsil Patti
Distt ©Pragpgarh.

Gir ja Shankar, S/o sri Chhiie Lzl A /a 31 yrs
r/o vill vanbirpur, P.0. Reipur, Tehsil Machlishahr
Dis¢t. Jaunpur,

e

Rajerdra frasad, §/o0 sri Ram Lal, r/cUmargsnj
P.0. Baipur, Tehsil Machlishahr, Bistt Jaunpur.

anrit Lal, s/0 sri neth rg:. villymarganj P.O.
Raipur, Tebsil Machlishahr District Jeunpur.

Hira ~al, Spo Sri Ram heath, r/o vill Umarganj, P.0.
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

... Apnlicants

Versus

Union of 1ndia through General Manager, Northern
Rai dway Hailway Board, Berods House, New Delhi.

Chief perscnnel Of ficer, Morthern Railway, Raroda
lHouse, ! ew Delhi.

Divis$onel Railway ianager, N, Rly Mawab Yusuf
Rraod all:havod. .

3erd or Divisional Commerciel Suaperintend. nt, N.RLy
Allchasad,

..+ RESUONIZNS

Criginal Application no. 479 cf 1993

shiv Shenker, S/0 kem Lakhern, T/ vill ehdaul Khurd
iost Gaura Distt. I'rag;gerh i

i
Jeri Shanker, §/o sri Choitey lal, r/o vill Bamvirjuar |
post Rampur, Distt Jeunpur. ;

Fem Eshedur, S/e sr. fchen Lel, rfc Purani Berdshi
Bazar, Post jiukundasaganj, Tehsil patti, Disit.
Fpratapoarh, \



4.

om

6.

10,

4,

29.
1.

/] w3/
Ram Ashrey, S/o sri Bén adhar, r/o village sukhan
Misirpur, Post guvansa, Tehsil pPotti. Ditt pretapgarh.

vibha Shankel, 5/0 s1i Cchottey 1al rfo vill
Canveerpul, posti R-mpur Distt Jaunpds.

Rem Khelewan, 5/0 srTi kandhai. /o vill gawal Rampur
;ost serai Bika, Distt. Jaunpule.

ram Dehadur, s/c sri Rom Abhilesh, r/p vill
pue vharagrai, Fost SUVNas58, Distt. protapgalh.

narshoinkel g/o sri Chottey Lsl, /0 capvee Ipul,
post Sab Ul Distt. -8uniul.

12131, spo sri Inatapher, p/o vill lMeerpul, post
madhupul, pistt. Jaunpul.

ghzsh Math, s/o sri Meld garan r/p vill & post )
5i lsudhi, Distt. prata.garh. '

... Ap.licent

Yers us

Jpicn of 1ndis through General lianegel, N. hly Eeilwey
poard Bafoda House, New Delhi. _

chief perosnnal Of fi cer, Northern Raii@ay, Raroda
Hous e, New Delhi, .

pDivisinonal Rei lvay, Mansyel, NortheIn rai lvaay
Allahabad.

Senicr pivisional cormercial superintendent
Northern Rai lway A llahabad.

.o Respendents

Ariginel Application no. .416 of 1923

Kishen singh, s/o sri Ram Naging Sin:h r/o
J yarg Colony Cr. DPO. 702=5, wugalseral, Distt.
varenasi.

ramesh, S/c sri Ramji r/o vill & P.O. .Farshu:amp ur
siptian post vugalsaral, Disttl. varenasi.

ashok Kumar Fandey, s/o sri Balmiky candey r/0
siptien, Parshurampdls p.0. mugalseral, AlinaaerT
Disti. v.renasi.

Frem Kumar Srivastave, 5/0 sTi 5.l grivasteve,
r/c Loco Colony Gr. No. 128-K Mugalsarel Distt :
varenasi. :

nilip Kunzr sinhe, s/o sri Deep hzrein Lal,
R/o Ha~ur Colony (r. no. 634-A nugalssral, Distt.
VuTalesls

\\... Acplicants



4.

R
L

2.,
3.

 Divisional Railway Mansger, N, XZly Allahabad,

/] 14 [/

vers us

Jnion of India through General Manager, N, Rly
Railvay Board, Barcde House, New D- lhi,

wnief Fersonnel Officer, Northern Railwey, Bsrode. .
livuse, New Delhi.

Livisicnal Railway Manauver, Northern Kai lvway
Allahanadg, E

Serior Divisional Commercial Superintendent, Nogthern
Railwsy, Nawab Yusuf Roed, Allchebad.

e +s Hespond:ints

Criginal Application ne. 1306 of 1992
Santosh Kumar s/o sri R,5. Shsrma, r/o 146=-; Loco
coclony alijarh,

e Applicant

Versus

Unicn of India through the seneral MenZger, N. Rly
Baroda House, New Delhi.

Serdior Divisic-al Commercial SJperintendent, N, '.v
Allunabad,

v e ReSpondents

uUrigirel 4 pylicution no, 1303/4>

sustis Kumer Fandey, s5/¢ Ft.h.N. Fandey, ii/o
60 Bhendari sttiern Ko. Jaunpur,

Sile Jyoil Saxene, W/o Sri k. SeXend, 99/3U3, sisainau
Badha Gheursha, bo.npur,

"8 .'\p},'iic;‘:ntSa
vers us
Jnion of lndia throush General Marnegyer, N. Rly
Baroda House, New Dolhi,

The Divisional Railway %eneer, Northern Rai lvey

(AN s




// 15/

Allehetad.
The s:nicr 2ivisicnal Commerciel Supdt. N. Rly
DRy Office. Allahabad,

... HResponcents

vriginal Applicatior no. 1715/92
Indu ;rabhe rander, v/o sri B.N. Pandey, r/o
94/1A Gelle Bezar Tilhergenj. Allsehabac.

smt, odberd o visve, y/o Sri OLp Mishra, rfo
62, Bhandari steilon Road, Jaunpur.

.o Applicant

Vers us

Union ¢f india through Seneral Manager, N. Rly
Borada House, New Delhi.

Divisional jiailway Manager, N. Jily A llancbad.

Senior Divisional Commercisl supdt. N, Hly DRM
Office , Allahabad.

++.+ Respondents

Original Applicetion no, 133/93

Kripa Shenkar, $/o 5ri V. Nabh, Vvill Meta-ke-pura
F.J. Rem Nzgar, Pistt. Allahabad

Jmesh Chendra, s/o Sri s, Prased, R/o vill Tikeri
P.O., Bnemni Hitar, Distt. Alleohaved.

vee Apuliconts

Vel'sus

Jrion of Indie through General Nanager N, hily
Baroda House. New Delhi.

Divisional Raellway {fanager, N, Rly, Allabebag

Sr. Divisional Commerciel Superintendent, N, Hly
DR Office Alizhabau.

\\ «ee« RESpOncznts

e, e+ e e e

e e




20.
1.

2%.

2%,

' pivisiornal Railway manéger, N. Rly, allahabad.

/16 [/

Original Ap:lication nc, 514/93 E

sri Krishne hend Pathek, S/o sri T, Pathak, r/o
vill. ameon, P.0. Sahibganj, Distt. Varanasi

Subit De, $/0 5.K. De, r/o Ume Kutir, Stetion
Road, Jaunpur' o5 2

.s. ADplicant

Versus n

Urion of 1ndia through SJeneral ianager N. RIly
Bzroda House, New Delihi.

sr. Divisicnal superintendent Commercisl N. Rly
DRM Office, allahabad.

LI RESpondC’n‘ts

Original applicaion no. 777/33

satya prakash Mishra, $/o sri R.S. ixishra, R/o
A/3, 176 Krishna Nagar, Keedcanj, aAllahebad.

eo. Applicont

Versus .

Jnion Of India through General [lenager, N. Rly
Baroda House lew Delhi,

The Divisional Railway Manager, N. Rly A llahebad.

gr.Divicional Commercial smperintendent , M. Rly
DRM ufiice Allshabad.

.+e Hes,oncents

Jrigirel A ppliceion nc, 457/93

shechi Kumar liishre, S/o ReA. lishrae, r/o vill .
Ghatwa ; ost =Zerchana, b.s. Karcnana, Distt allahsbad.
Present address 134~ Tula Kem Begh A llshabac, ;

naz endra prasad vihsra, /o Sri D.P. Mishra
Vill Kasidahan, Fost Nethsipur , Distt. varanasi

ancop Singh, $/o $¢i S.b. nirsh, B/o Vill. and F.O.
Ram ‘2jar Bhojpur, P.S. Adtoo, Dictt. Fratapgarh.

... Appliccts

Versus R .Y




28,

20.

/o

gnion of india through seneral Haneger, No -Riy
Barcda House, MNew pelhi.

nDivisicnal Rai lway -Managel, . RLy allahabad.

Senior nivisinal Commercial Superintendent N. Rly
Allshatac.

genior Divisional Personnal Officer, tiorthepn
Railway Al lanabad.

5= Ni0r mivisional Accounts Officer M. Rly
allshatead.

- ﬁeSpcndents

Original application no. 1028/93

Rajesh Kumal Tripathi, 5/¢© sri R. 1ripathi
n/o 354/7/1s jayantipur, Dhumapgang Allsncbad.

... Applicemt

Ve rs Jus

inion of india through eneral benaiti N, 1Y
naroda House, N. pelhi. '

pDivisional Rai lway ..anegel, N Ry Allahcbads

senior nivisional Commercial jane@ger, N, JLY
DRM. Oftice Allchabad.

.o Res pondernts

original Application no. 1243 /93
shiv Prakash Dubey, s/o S.D. Dwivedi, r/o vill.
pawapurd (Kakraha) p.0. Fatehpur, Distt. Liaus

... Applizant

VeISUs

Jnion of India through SGeneral renager N. ALy
parcda House. New nelhi.

pivisional Railway thanaldel, N, Rly Al lahabad.

genior pivisional comuercial Menadel, N. Rly
Allahabad.
\\ e Respondents
1%

(RS

B st T

i T
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— 3§. Original Application no, 1362/92

1. Pawan Kumar psndey, S/o Sri S.5. Pandey, R/o 161/5
A, Azad Nagar, South Melaka, Allenabad.

2. Arun Kumer Singh, S/o Late Sri Remkant singh, R/o
Vill./p.O. Kaju, Allahabadg,

«e. Applicant

Versus

1. Union of India throughi:aeneraL tanager N, Rly"
Baroda House. New Pelhi.

- 2, Divisional RAilway Jeneger, K. Rl. Allszhabad.

8. Sr, .Divisional Commercial, Superintendent N, Rly
A llahabado ; .

ese Hespondents

32. Original Application no. 1511/92

Suresh Kum r Srivgs#ava, S/o Sri R.K.L. Srivestava
r/o 36A/60, Judhwal, Tilharganj Allahabad.

&

'?': «te Appllcan‘t

Vers us

1. The Union of India through General Manage £y N. Rly
Baroda House, New Delhi, ’

2. Divisional Railway panager, N. Kly Alle e bac.

Sr;;Divisional Gommercial Supdt. N. Kily 71 s B
Allahsbd. JIM Office

00
.

««+ A€5 3¢ ngents

33. Criginal application nc, 1603/92

1. Sherda Babu, S/o0 Ghassit Lal, R/o ) 65, Nakhas Kona
Allahabad, ' : ’

2 Asrar Ahmed, Sfo sri Abrar Ahms s, _
Allchabad, , /o 553 attarsuiya,

Ta e e Applic;‘:ﬂt

Versus \\ :
R '




28.
1.

20.
1.

// vl

gnion of india through Seneral rvananer, No .RLly
Barcda House, lew Delhl.

nivisicnal Rai lwey .Mansgel, . Ky allahabat,

St nior nivisinal Gommercial Superintendent N. nly
4 llahatad.

Senior nivisional personnal Officer, lorthepn
Railway Allahabad.

grmilor nivisional Acccunts Officer N Ry

e espendents

original App licetion noO. 1028/93

Rajesh Kumnal Tripethl, 5/c sri R. Trigathi
R/O 354/ T/ 1 Jayantipur, shumangéang Allshcbad.

.o App licant

Vers us

gpion of 1ndia through Seneral menajld N. GilY
naroda House, N, Delhi. '

Divisional Rai lway naneger, M. “ly allahcbads

Geni or pivisional Commercial rranageT, Ne Gly
nDRM. Oftfice allehabad.

e Res pondenis

original application no. 1243 /93

shiv prakash oubey, S/0 SeD- Dwivedi, r/o vill.

.

pawapire (Kakraha) P.C. Fatehpurt, Distt. Hau.

.. aApplicent

Versus

nion of 1ndis through seneral lignager N. 3ly
naroda House. New De lhi.

pivisional Railway Manejel, N, RLY Al lahabad.

genior Divisional comuercial tenagels N. Rly

Allahabade.
\\ ces respondents
Q&h/ ... 18
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Lriginal Applicetion no, 1362/92

Pandey, R/o 161/%

Allenabad.

1. Pawan Kumar Pandey, s/o sri s.s.
A, Azad Negar, South Malaka,

R/o

2. Arun Kumer singh, s/o Late Sri Ramkant singh,
Vill./p.O. Kaju, Aliahabad,

eve. Applicant

Versus

L
1. Union of India through Seneral Manager N. Rly
Barcds House. New Pelhi.

2. Divisional Railway Yaneger, N, Riy allzhabad,

8. Sr. .Divisional Commerciel, superintendent N, Rly
A llahabad, .
«+. Respondents
3. Original Application no. 1511/92

Suresh Kum r Srivassava,

S/O Sri R.K.L. Srivastava
r/c 364/60, Judhwal,

Tilharganj Allahabad.

i o ee Applicant
Vers us
_ '
1. The Unior of India through General manage p Rly
Baroda House. New Delhi.
24 Divisional Railway penager, N. Rly 4lle e bac.
3. Sr%,Divisional Bommercial supdt. N. Rly- TORM Office
Allahabd.
+-+ 185 3C pyants
33, Criginel application ne, 1609/92
1. Sharda Babu, S/o Ghassit Lal, R/o 65, Nakhas Kona
Allehabag, ’ '
2, Asrar Ammead, S/o sri Abrar ahma 1,

e e — At o

T R g o A . .

Allehrabad » T/o 553 Attarsuiya,

Appiicant

v
» 00

Versus \\

- 19

e e e



1.

Ze

3.

2.

3.
4,

- W
o

o

/119 /]
spion of 1ndia though General Manager B Rly
Allahabad.
Divisionsl Railway manager, M. kly Allehabad,

Sr. Divisional Ccmmercial Supdt. N. Rly A llahabad.

..+ Respondents

Crigiral Applicetion no. 1628/92

vijai Kumer Sinha, S/o sri D.N. lLal, r/o Hapar
Colcny Cr. no., 694=-3 liughalsarai.

Sunil Kumer Sinha, S/o sri V.N. Lel, R/fo cr. no.
$03~B Hapur Colony Mugalsarai.

Napayan DJtt Dubey, S/c Late sri K.D, Dubey, r/o
131=3H, First Avenue, R&ilway Colonyy, Smith Road
sllanabad.

... Applicents

Vers us
Jnicn of Indié, thrcugh General NManager, k. Rly
Esrcds House. New D=1lhi,

Chief Commercial Superintenderti, N. Rly Baroda House
New Delhi. ' ’

Divisional Railvay Ramanger, N, Rly allshabed.

ar., Divisional Coamercial Supdt. . RAly allehabed.

. -. Respondents

Uriginel Apvlicction no. 1604/92

rithl: sh Kumer ... shre, 5/¢ 3vi ii,n. {fishra

r/p 41-C Beghambari Roed, Tilek henger, Aliansbad,
sharad phyani, s/o Lete sri G.P. Dheyeni, r/c

~/o 5.P. Dhayani, Prayog Sangit seniti, 12-C Kamle
i hru Road, ~llehebed,

namji Verma, $/o sri i,N. Verama r/o House no.
173/6 hailway Colony no. 1 Subedarogenj, Allshabar.

... .pplicants

\




/] 20 [/ e

VeIsus

l. union of indie througn general Manacer, MN. Rly
Barnda H-use, New Delhi,

2, rhief Coametrcial Superintendent, h. ’ly Barode
liouse Mew Belhi, . ’

3. pivisional Raeilwsy laneger I Rly allahatad.

4, sr. Divisional Co:mercial supdt. N. Rly Al lahaebad,

... ~ospondentis,

K,

3§, Original 4pplicaticn no. 1773/92

1. Vinod Kumr §/o sri R.Y. Rem, r/o C 757, GTB Nagér

Vi

nereli Allchabkad.

2. virendrs Kumar, /o Sri R.S. Ram n/o zs/B/76/C/
1003, allepur, Allehebad.

JREE S,

2 "§%ﬁ§5;£§ﬁmar srivastava, 5/0.-§ri R.F. srivesieva
r/o Ld>B/BA, Chokia, p.O. GIB Megar, Allshabac.

Applicants.

5
g TR
Versus }
: )
1. ind on of indie through Seneral Mananer, M. Aly e |
2. The Tivisional Railwaey NensgeT, I iily aAllshabad,

3. 5® Bivisiconal Comml. supdt. Northern Kai lway
DR Office aAllchatead. ‘ '

kespondanis

3%, Jriginsl A pplicetion no. 1321/92

Lla sudhir Kun.r /sﬁg sri Hridaye Nerein soutn of Jania
Road, hew Yar, Distt. Patna, fresent Address.
101 Anénd Bagh uvld Baihdrena Allchebac,

... Applicent

\
Versus ‘ﬂ@v




// 2y 1/

le picn of Indié through cneral ;iansger, N. rly
Laroca House. New Delhi. -

2o nivisional Rallway Mandger, rL.hly allevebed,
3. 5r. Divisionel Sommercisl supcteie nly Allehabed,

4, 5r, Divicicral yersonnal Officer I 1ly allahebad.
5. Sr. ocivisicnel Accouﬁis O{fiéer, M HI' Allehabec.

... liespondents

38, oOriginel applicstion ne. 1822/92

. Arun Karmal, S/o sri G.b. STivesteva, 1/0 101,
lc Tainarena Allenabed

ee. Apvlicant

Vers uJs

1, Jnicr of Indis through tha Genersl Menager, N. Rly
Barode House. Allehaoac,

2. rivisional fallvey lenasel, N, Rly allehebad.
3. 5r. Dvisional Commercial supdt. N. Rly. ~llanabed.

4, sp. Divisional personnal Officer, N. 2y Allehebad.

S sr. Divisiocnal Account: Officer, N. Rly alighabad,

.. Resspendentis

39. Original Agpliceion ro. 1825/92

1. virendra Pretep 3ingh, 5/0 R. 3ingh, ®/o l.urehan,
post Shikarganid, Distt., Veranasi.

24 virendre Bahadur sinch, 3/0 511 K.B. sirah, R/c
vill prempur, Fost GChakis, Distt. varanasi.

3. ohan jrased, §/o sri Lalil, R/o Vvill murehsn, Fosi
shikergen), bBistii. varanasi.

4. vrii Kej Yadov, u/0 STL BeR. Yadav, 3/c Vill
iarehan, Post Shikargani, Distt. Véranasi,

5. Krishne Munrari, sinch, s/0 sTri R lurat, r/o
vill vure han, post srikztagen), Bistt, Verenasi.

6. Surendre latep 5ingh, 5/o sri R.B. singh, rfc Vil
Pre: urkcst chakia, Distt. Varancsi.

\th'\, S22




H

41.
l.

]

_ligﬁsfﬁagﬁa Phaaapur, ﬁlmagtgdnq 4 llahabed.

/122 /]

Vers us

‘mnicn of Ingia through General [ancier, M. Rly
sarode House hhew Delhi.

shief Commerclal superintencent, i. aly Raroga
House New Delhl. ‘

nivisional Railwey Mansger, N. ly Alleticb=g.

sr., Divisioral Commerciel Superintencent ,
n. Rly, allehabad,

v.. Hesponocenli

original Applicetion no. 1231792

Alok Kumar,Sinhe, c/o .sri <.p. Sirha, r/o 233,
0ld Balrahana, Allahdoad.

’Jéa-%rxuacta\a, s/o S‘“‘Uﬂ }rakacn, r/o «0/51

ve. Aw.lizants

VeIsdJds

Union of indis through. eneral Lanejer, N.o Rly
naroda Housz, New D i1hi.

nivisicnal Railway Maneger, Ne. Rly allahebea. -
5r. Divisional Commercial cupdt. N. Ry A llahabad.

... nespondents
original application no. 333/92

shwetank Verma, /o 311 B.P Verme, r/o 2%, Shes ki
sat1i, Knuldabad. Allehsbac.

..  Auplicent

Velrlsds

Juion of 1nida through Grrersl iufager K. hly
sreao bodne, New Lelnl.

Senerel anearT, M. itly, Hailvey Bhawan (Barodd
Souse), bow Delhi,

Qﬁ\/ -- 2.3
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- 3. chief Commercial supdt. N. Rly, Rail Bhawan,
Beroda House, New Deihi,

4, Divisional Reilway lenas.er, N. Rly, DRM Cffice
Allshabad., .

{n

Sr. Divisional Commercial supdt. N. hly, Allahabad,

... nespondents

49, Criginal Apolicatior nc, 643/94

1. chiv Dayal randey, /0 Léte Sri Pi. Krishan Pendey
r/o Block no,27/10, Labour Colony, Naini Allshabad.

... Applicent

Versus

1, The Jnion of Inida throigh General Manager, N. :=ly
- - Baroda House,:Mew Delhi. L

2. Diviéﬁﬁﬁéifﬁéi_§éyngﬁpaggg. N. hlji;“llahabad.

3. Sr. Divisicnal Commercial :snager, N. Rly aAllahabad,

««+ Kepsondents

43. Original ppplicetion no. 61/94

1. Santosh Kumar Sinha, s/o L.J. Sinna, a/a 32 Yrs.
r/o Vvill Kanharpur, F.J. Khardan, Distt., Varanasi.

... Applicang

Versus

1. Jnion of 1ndia through 3sneral . snager, N. Rly,
Baroda House, New Deihi,

Ze Chief Commercial Supdt., N. Rly Beroda licuse,
New pahi,
3. Divisionel Railwey .lanager, . Rly, Alishecad.

4, $r. Divisional Commercial supdt. DiaM Ofiice
Allahabad,

«+. Respondents

\
D




ot b

4 g

i1,

12.

4%
L.

~ Chandan_Adhikeri, &/

/] 24 ) @

Jriginal Applicction ne, 394/93

Anénd singh, $/o0 Sri S.L. Singh, r/o  524=~4, Trafiic
Colony 4llahapec.

Raj Kumer Singh, S/D 3ri 4. Dayel singi, r/c b=
h.G. Verg, Allchebad.

_&i pPraxesh sinaon, 5/¢ 313 4.D. Bingh, rfo S 1.3,
larg, Allahabed.

sartosh KJomsr Sinoh, 5/0 3ri M.D. Sinah, r/o b~ M.G.
Marg Allhaad.

S.X. 3ingh, 3/0 N.B. singh, r/e 13/3 Kerels Beg
Colony, allshabhed, -

Jmesh Fretec singch, S/0 sri K.k, Sinugn, Retd.

prircipel p.B. Inter Jollege. Préteps. riu,

sunil Kumer singh, 370 3ri J.B. Siron, /o vill,
suiaria, rost Jraysdeeh, Distt. Fratapaodarh.

Anil Kuser sinch, S/o sri R.P. singh, /o Vill.
Sujaerie, post ireyuderhe, Distt. Fretei.garh,

Jams - _Adhakari, 1o =
695~5, Loco Colzny | S SR

Late
suril Mamar Barus, /o Sri/J.C. BRerus, r/o 39 R.N.
Ilager All:zhebad.

ndjei Kumar Srivestave, Sf/o sri R.B.L. Sriv.ostevas,
r/o 152 Balua Shat, Allshated.

Lukesh Kumar Srivastuve, 3/0 sri d.S. sSrivasteve,

/o 123 Matiyara Roac, Allahabe:.
i . -~ A

.e.  Apclicents,

velsds

~

Jnicn of india, tnro.oh General hleneager, N, Rly
nai lv.ey Boad, -erods House. New Delhi,

Shief Fersonnal Cfficer, N. Rly Bzredey ricuse,
Mew Ddhi,

ivisicnal Railwsy “sneoer, M. Kly allehabad.

Sri. Divisional Commercial supdt., N. nly
A llanebad,

e NESPONCENntS

Original Applicetion no, 633/92

Ramji, S/o Late sri LalaRam, r/o 6la/i Teliargani,
Allcnebad,
\ LI ) Ap[/li Cant

Q&é\, .25




e

1.

2.

3.

4%,

/125 /1

Versus

srion of Indla, throuah Jeneral ane eI, M. fily
a.roda House, New Delhi.

The DiViSiUnal/ﬂailij vanagel, e i¥e mrlenabed.

Sr..Divisional commercial Supdt. N. nly allshabad.

Jriginal Application no. 706/32

Jipek Kumar singh, 5/0-5T1 (Lete) B. Sinam, /o
1£/84 Bhanghambri Aoad, Allepul, Allshabead.

Akbter Neim siddigue, sfo sri h.J. sidcigue, r/fo
174 New Mehdori Gelony, Allanapad.

vohd. Keleem, 3/o =T Auir Jddin, r/o vill patulki,
p.0. Kanehtl Distt. Allahapad.

Dilip Rumar, s/o Sri A.P. srivastsva, Rfo 9 Elgin
Road, Civil Lines, Allahabad.

Km. Shashi sriwastave, p/o sri L.h. grivastava,
r/o 347, L1G Govindpul colony, Allehauad.

quresh pratap Singh, s/o sri Ram Nesh singh, t/0
vill Chand vamaniya, F.O. Khutj F.S. Khera, Cistt.
Allahabad,

ve. Apwmlicant

Versus

gnicn of lncie thro.gh secetory, failwey Boerd,
Rafi Merd, New Delnd.

General ltanager, k. [ily Rellway Bnavidll, ( Barode
guse) tew Dahd.

chief Commercial supd. M. R1Y rai.vwey BhawaeD
(Borcd. ihuse) Allenavad.

[ivisional Railvay leRalel, N, Aly, allatebed.

5r. Divisiornal Commerciel supdt. k. sly, Dol
Office, &lla nalzad.

... sespondents

original A licatiun RO. 648/ 92

\
Rt




i+
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Raw Murtec, s/o Mewa Lel, r/o 71 4 Dele Allapur,
Allahakeg.

.o CAplicants

Vers us

Jnicn of Indis through General “ansger, Moo RIy
Barode House, New Delhi.

Divisional Railwey llanezer, N, aly Allcheaced,

Senicr Divisional Commerciel supct. N, nly Allshaba .,

LN

.- Respondents

Original A pplication no. 731/92

néZ Kumar ‘ishre, S/o0 Sri K.K. !'ishra, r/p
26/10, shiv Kuiti, Kri.sl RBhawan, Allensbed.

Frank ichsrd ‘eresse, S/o Sri '.R. Menscse,
v4/ii;7, Cld rumfordgeni, A4llohetsd,

1
;’ ) AP l;Cdn'L.
|

] .
‘V'EISUS

B

Jnion of indie, th rough enerel Hanacer, N. Rly
Ra@il 3Bhawan, Bzroucde iioudse, New [Deihi.

D%\risi(}nal Pailway !‘aneger, M. nhly DEM Jffice, ’
ATl habzac, :

Sénicr Divisioral Commercial Sduct., DRM Office,
Ngwab Yusuf Road, Allchebac,

«+«+ Respondents

Criginal A pplicstion nz, 736/92

Frakash Crondre, rgndey, s/o M.D. Fandey,r/c
Vill & P3st Dubawal, Cistt. all-hakad.

“ v prlicaﬁt

Versus

Jrnion of indie, throu.n sezretary, Railway "oard,
new Delni.

senersl lleneger, M. nly Reilwey Ehawan (Baroda
House) if.ew Lelhi, \

*

; e\ .27
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3. chief Commerciel Supdt. », JklyRailwey Boald,

lvew Delni,

4, nivisionel neilwey Lanc €, no. iy oRe ofiice
A.Lln: rened,
o sr, Divisicuel Commercial Supdi. N. nly, DRV

Allzhabad,.

AesSpONnCUents

Originel appiicstion no. 280/ 92

1, Sulab em, 3/C Ram Laul, 1/¢ vill. scnepur. F.u.
< .. Sencpdl, Dlsti. Jeunyus.
... Applicent,
Vers Js
ie snicn of Inflie throJsn senerel jlanager, N.o aly
Carcda pouse. lew Pelhi.
2e njvisionel Rallway 'lahegel, o Ly, allchebad,
S r, Divizional Co mercial supdt. M. Rly, i

EAa

s LJ.Ce, r:\llg_hao-dd.

... €S ONCENTS

criginel applicetion no. 961/92

l. Durgesh [lani ~jshra, s/o sri C.F. “ishra, r/o
433=i7L Kydganj, Allahahad,

2. Fermeswar Prasdd Trivedi, s/o Sri R.K. Triveci
r/o 116-4 Bahadurganj, Tnakur Din K& tethd,
nisit. A lishebed.

S ehdnra Frasac Jishra, s,/ sri K.p. Mishre, r/c
R77=4 MNal Pasti, Netd heudl, Distt. &llahebad.

... Acplicent.
Ve rsus

Le Jnion of India throuoh Seperal Menager N. itly
Raroda House, l.ew Deifd.

2, Chief Commercial Supci.,N. nly Reroda House, hew
Do lhi.

3. nivisicnel nhellway lianegjer, W, Rly Allehated.

4, genicr Divislonsl commercial supdt. CRY uffice,

Re,pondents

Qﬁ» o L

A

M. Bly Allahebad '\

]




%
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originel application no, 207/92

Cinesh ¥rased rendey, 5/c sri K.N. Fandey, r/c
vill., 3elwan, F.0. rfahara, Dicti. Jirzepur,

Ap.licant

Versus

Injon G seneral Maneger U,
hew Dol

Rly

f India through
hl -

Divisiconal Reilwey 1@nauer, 0. nly ~llansbad.

5r, Divisicnal Comiesrcisl 3:pdt, N, Rly ailehabed.

nscponzents

L

Criginal Apuliceatior no., 1203/92

Krishna Lal 5/0 sri . Senei, /0 12/14 | .G. Ler3,
3.G.1.C. Conp cund, Allshabad,

§hencrs sirgh s/o sri J. Singh, r/o 2/95, Hame MNend
inejar, atiyare Roed, Aliepur, Allshcbad.

Hori Shenker Singh, s/o Sri nem Auter Sinoh, rfo
2/45, Kame Nand iagar, ;iatiyare Road, allehcbad,

Téj ~ahadur Ram, S§/0 Sri Lal Singer Kam, B/o — ;
8Y-/2~C, Baghembari Rcad, alispur, ailehabed. !

Yogendra lveth,s/o sri Dudh hath, r/o 535,

|
Colonel Gur !
Al lanebad,

%
: |
§ . "8 Ap -Li CuniS " E

‘fers Js

Jnicn of India througn senerai
Bcroda House, Mew Delhi.

anajer, .. Aly

Divisinal Railway wara-er, horthern Rellway,
Allehebad,
gr, Divisicnal Commerciesl supdi., N. Rly all=hevad,

afs .cnaents

\
e

.. 29
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Ia

i

1.

original ppplicotion no, 1207/92

§/c Sri hkejd HeD Supla,

gur:sh Chandre SUp i,
cva DUl 1ditg, Leadel ROcO

rjo 2 /3, tew Revs

ﬁl le Ha:i'_,;d N

pertho sarthi Dokde pobdar, 294, psbal

pur, allencbac.
Apoiicn s,

Versus

+hr aan sereral aNs ©l, boe Kly,

La

Lorode rouse, L. pe ihi.

origiandl A culicetion no. 1345/92
wrishanarant grivasteva, 5/0 SId (»ate)fnunni Lal
srivastave, r/o name hent heBSl, Bhardws} Puram
sllehalked.

Lani 5Tivasio¥d, /o sri D.o. srivastave

st Isna
Allah&oad.

r/c 520KL Kydganis

cesh Srivasteve, 5/0 51 Kripe Shenker, 1/0
- /2, atiara hoad, Bharadwsl PUlei Aalled

I
7

P G

shen Shyam Singh, 5/0 ori
npur, post Shivgarh, Distt. allahabsed.

Brijesn Kumal porday, S/0 sTi 5.k, Fandeoy,

r/o 40, yngneé Rel azngd prasad, alviye nagel,
Ailahasac.

Applicents

VieY sus

Jpion of india throgh sereral Lane it
Saroda HOoUse, AW De Lhl,
~ivisionel pai lway . ane e, e 1y, allenabads

3T, nivisionel comuercicl su.dt, M. BLY, Allahiabad,

Responce nis

--30

ZoRe S1nGr, R/o vill herayd




1.

l.

2,

/30 [/

Original Acplicetion no. 1344/92

vinod Kumar Srivesiava, $/o sri R.F  Srivesteva,
r/o 751, uir Kead, nejapur, Allehéted,

Ver«uds

Jnisn of India throunn Gereral anaver, (. Rly
Earcda Housse, Mew Delhi,

Divisi ona. Railwey Manacer, !l. Hly, i ilcrabac,

.

5r. CZivbicnal Comtercisl Supct., DL .y s lenabad,

e HESLOTCATES

riginal senlizaten nc, 1230/92

~ r

Sohe Ia@mudcing, /¢ $ri S.H, 1meucdin, o
- - -~ : =N X . P o b en
131/0, Shonshyem™lager, Rellwov Couluny, A 1lensiad,

Dheerendra fath Saxena, s/ 5ri Deing j.eth 5.Xens
n/o “6*21-5/7 Remern K& Furs, ‘Sulem 5&rei, AHlilamagrad

ee s APpliczents

VersJs

Jnion of india through Zenersl Mensgerz, ', s+ ly
soroda House, Mew Delhi,

Divisionel Railvay [‘eneger, N, ily allenzrad,

§r, Divisionecl Commiercial Saperintsnde-t, &, Rly
allshebad,

ce . €S OTCANTS

originel 4 opolicet on ne, 123w/9%

Frem Shinker, »/0 5ri 3. snunker, r/c -5/31 rele
Dancea, Hivistjena, alisnesad,

narme, /¢ 511 Rem 141- lircla Lhagur

e

o

names he . Math
Luckpow,

Velrsus

Jnion of «ndig throgh Gensrel anacser, E. rly,
J@roda House, Alluhacad.
pivisioral Ral lwey Nenage-, N. Rly, Allsnabadgd.

\Q%JL

.39
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1]
»

)

[
~ e

6_-t L}
i,

/31 /]

Sr. Divisional Commercial supdt. N. iily allahebad,

fiesgoondents

original application nc. 647/92

Verun Kumar Shukla, S/c-Sri ».F. Shukla,
79 A "inhazpur, Beni Xa iats, Allihsoag,

\Viergue

inlon of Jndia through Sonesgl aneoel, N. Rly
Zarodd House, llew Delhi.
-

Divisional Railwey leneser, N. nly, allehabec.

>r. Divisionsl Commerciel Supdt. Ne fily
slliehabad,

.« Kesponcents

~
uriginal Apglicetion no, 494/94

Suresh Kuwsr 5/c¢ sxi Tulsi Rem r/o 25, Lukai Ganj,
Allahabad.

eee AL Licant

Versus

Jni n of Inida through Ssherael Mehager,
Earoda House, jlew D:.lhi,

The Divisiongl Reilwsy Maneger, N. Rly, Allenabed.

The Senior Divisonel Cecamercial supdit. N. Rly
Allchabad,.

51, Divisi . nel perscrnel Cfiicer, N, KAly, Allehabad.

Sr. Divisicral Acrounts ufficer, N. Rly Allcthwnad,

ee . flescondents

Original applicction no., 495/92

ganiri Kant patel, 3/ sri Chandre Shexhar, B/fo
2, Rama l:and legar, Allspur, Alletaba-,

Apvliceant,

\
Qe

S -
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Versus r ey '

1~ Jnicn of indie throgh the Gerieral Janeger, lve JRLY
' C.rods llvuse, inew Deihi,

2. Jivicicr «l Rallwey lienager, L. mly alleuabacd.

3. senirc Divisional Commercial Supdt. M. Kly Allahebsa.

4, 3T, W1v1510nul PQISOPHGI Officer, . xly Allanewcd.
5 ~r, Civisicnal ,.ccoants Officer, i, BEly Allenebad.
ee. HReSpuLITEILE
‘e
63. Ciizincl Application ne. £13/72
! b A -
1. Frabhs Shenkar Yadav, 5/¢ STl R.I. Yedav, r/o
1C Thron hill Roed, allenabed.
.. Jfpplicert
VeXsus
la micn of Ircis through Genersil . liager, i aly
raroda Hodse, Mew Delhi.
24 sivisieoncl Roilway arnaier, K. Fiy Allsghecad.
3. sr. Divisional Commesxrcicl Sapdi., ive oly Allchabed-
4, 51. Divisiornal perosnrel ufficer, . Rly Allchiebed. ‘
3. ar, Divisiorel acceunt Officer, N. Rly [illehanad. |
o
t
.eo HEspordents ;
63. oriciral Application no. 527/92
i. il Kuser Srivastieve, 3/¢ 5ii VUK. Srivasievé,
r/o nly Cuarler,Suiccsrsani, /1lo cbad g
-~ - R [ -t Yo = - L. - ",.. —~ et " - .. M -~
i P rangsh Lalhere j\,‘.(.sjy. 3/0 373 Ner e 1 ciUdY, r/u
191/24 [1a rooup Fuar, Alle abad.
3. Rakesh klctap singh, 3/¢ sii RoP. Singh, /0O

vill ¢ B.O. KOtve Tehsll prialy or, Dottt Allehabsd,

-a i

e s et e Cr o - el e / T T i
4. zheratjl Khore, 5/0 511 3. . KVerd, IO 36=D-AN1lyoL ATy,
‘L-‘L}-Ch\nl:b;zdo .
PO J‘A[ llCr_.uL,S.
Vers.is \ .
Qgg\f
--.3>
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ning of indie through Secretcry, Hailway SOGL
fall Crhawen, oow Dxlino,
Sernercl Jorcger, N. hly [CIGds Mouto, hew DEsale
~ricd Comme reicl Supdi. DL iy Baofuce House,
ceve Delhid,

. . o - —~ e NEL A
Sivisionagl Rallwoy JGlhe €@, 1.e iy, RN Office,
Ailaiabzd.

Senicr LDiviicnel Commer€ial Sapci. L. nldy Adlooatdd.

— +

Staticn Supdi. . iy Allcnigood,

; » v r PP - - T
veleye Kort, 3/°0 tri S.K. IiivesicVa, I/0 2%
cechambari ousin: Scheme, Eharadwsisuran, S llanepur,
by =y

Versus

union of indis, ihroayh Zrnexrzl  anagsr, . Rly
mew Delhi.

Tivisiorel neilwey cnager, M. iy, tllchered.

sonicr Divisional Cosmercial supdte iv. Kly slichabad.

U

... Resporcents

urizinal gpplicetion no. =76/72

L .. . . o - . . e e
shusnil Kuznsr Srivestsve, /0 35ri Lekshmsn Frasac

~y ;= - S o e - L L T . P

LN St(,‘-‘\:a, r/u 155 S@4gniLsIl orf 1 s Adraiidn \ijjlxc,
' - P T S -

alioviaparn, Lignciad.

e.. Applicunt.

Versus

Jnior, of Indie throunh Zonerel iLanager, 1. kallway
Zerols llouse, lew Do ihi.
Divisicnal Reoilvey zigsar, . k.. Arlahetad.

3r, Divisionazl Comrercial Su di., . wly 4llahaved.

Sr. pivisional lersnnel Officer, N.

57 Divgeional accoints ufficer, N.o nly Allchabad.

\ see TESpONndents

-3y

etz




Hoosa

06 uriginel applicatl o no. 477/92
- . —~ R _ 7 ;o - - - -
l. RV NSl S/C Sra Gyen Quend, 1i/v 42, sota Jioka
:.r:uilh’ _-.ng, ab;dw
v '}-lJ-C.,.uL
Yiers Lg

1. Jni.nocf india through Generel ;larejer, | . Rly i
Barode Mouse, hew Delhi.

<o Oivizicoll Hellvay enaver, . iy Alllrcoao. Y

£ STr. Diviciornsl Commercial supdt. f.. wly ileiciad.
4, Sr. Divisiongl 7 ercsnnel Cfficesr, il. Bly Al:c.ebzd.
s, Sre Divarional Accounts. (fficer, il Aiy Alizhzied.

«v. fAEsSpONdonis

57. JOriginzl Applicetion no., 271/G3

i dp ndrO Sirah, S/o sri 2. singh, r/o Toloar tos. -
zldik, FeS. Sckaidih, Distl. Vererasi.
2. Rajesh wumer singh, s/c SrioR.i. Zinsh, 1/c
TaJuur Fost Gakalcdhi, FeS. Scekeldih, Distt. Verarasi.

‘c‘, Qe -\r.r)lluuri't. -

Versus

l. Jnicin of indis throuth General dneger, 1. Bly
dedlvey QOUld; Baroda House. jew Delhi. )

2o Ch

t Commerciel Suwpdt. .. itly Loroda “odse. bew Delhi

3. Jivicivral Rellway ersjer, i. wly alls’ sbac.
4. Sie Diveioryl Commereiz: Supdt. ;. SAly Allabl lsd.

0o . originsl spplicztior no. 223/93

1. Sanjey Narein Prasad, 53/ Sri R.L. Presed, 1/c
22 Leth no. 1 iew Lehel, Lughelseres.

Clj aI‘H.Lﬂ rIg..\,GQ, -.)/v ‘,'_:’n Ro._,- 1" OS C-, I/O
vill “_,1l;ur t0st Chereon, Distt. Veranasi.

\ . -Appli:c".r:'t
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Versus
Union of Indie, through 3enerel [icnasjer, N. Rly
Dailwgy Beoard, Lorcde House. lew uclh;.
Chief Commercicl supdt., N. Hly Berods }[louse,
hew DElhi.

Uivisioral Hellwey Manager, . :ly, Allshskac.

Sr. Divisional Comaercisl, Supdi. Northerr Railway,
Allahabad.

¢ oe I’.espcndents

Lriginsl applizatic: no. 219/02

/ 2 vy
Ram Singh Yadav, 5/¢ Sri R.a. Yadev, r/e viil.
Purabharghal, P.C. Suhansg, Tehsil pettd, DIstt.
Pratapoarh.
Uma Shanker Yadav, S/o sri R.L. Yadav, 1/¢ vill,

Behdaul Xhurd, P.0Q. Gaurs, Tehsil pztii, Distt.
Fratapgerh.

Om Frakash, §/o 3ri R. bular, r/o vili. Behdsul
Khura, P.0. Gaura, Tehsil }a*tl. Pratapgzarh.

Vesudev, S/o K.i. Yadav, r/o Vill. Kudia-ka-pura
Tehsil vechchalischar, Distt. Jaunpur.

<.« Applicants

Versus
Jnion of Indie ithrough Generei Wanager, worthern
Railway Railwsy Doard, Barods [louse.

Chief Commercial supdt. N. RLy, Baroda House. New
Delhl.

Divisional Railway Manz er, No Rly alle - abad.

Sr. Divisional Gommzrel. l supdt. N. 01y

Srigilanl Applicetion no. 197792

CThet cingh, §/0 sri Re. Dihadur Singh, r/e Vill.

Inarceon, rust 3emraghs, Dizit. YVerarngsi.

-.;,._:.\l. LY

3hiv Kooaer,l Sy, “5/0 53ri m.p. liishre, r/o
vill 1at1kara, o5t Deonahti, Dlietil. allzbenad.
vinod NUmLCT J_lrl\_{al’ S/-‘“ oy i Sere T1 133, I,”O

Viil Raon, Fosi Sewradh, Distt. ot 2inazie

) S

P A A A AT L A il




Y, o

4. iakesh Chandrs 1ripsthi, s
rjo vill. shisakpura, b st

:1 Ve :J'.inf"'..:i, I‘/O

. oaallal Lo nds

o shysm Krishan Dwivedi, s/t
vill., Topo, Lehzhaeurah, i

. e h{)plit‘:&‘:lto

Versus
Jnion of Incdlia through Zhels i
Acilway Lhtaewor, Beroul 1loJse. ..ew Loihi.

i .
S def Commercicl Supdte Laroda Houst, LEw elhi.

ra

]
Divisional Aaeilway ionesel, Lo Hiy & ~-tabeved.

(.l
»

I

ir vi nel Sommeccial, Sundla L. Rly
seniog Drvisioney pO@mEsCLal, ovnObe 7y

; «e. Respondenis

7i @, Criginal Application no. 162/93

1. prem Sharker, §/o 3ri 3.H.N. pandey, 1/0 45 Zariwen
cla, Aallghabad,

2. sanjay Kamar, srivesteve, /o 5ii {Latle) Kok
Srivestezva, 1fo 16/11 liew S gorhhatiabagh, Allshaicc.
E

3. Geuten adhiker, c/o 371 N.N. adhikari. r/o 5950

uOCJ Sulony allahebaa.
esad 3rivastev Sy 5/3 i (~ete; nN.P.
v/ 97/4, Kerbala, Allanada

D r.ajendra Salasval, 3/0 511 Fu5. Sarcswel, x/o
63 Serivern Tela, Allahclec.

3 gm I'rakeszh SIiVasi;\c. 3/¢ 5ri F.i. Siivasievs,
/0 Ens {H4) Saanawbanl Colony 3/3 Allapur Allotabad.
T sbhilesh Kuser  Grivesievd, /o ori T.N. JAiV;tLaV¢
R iab/s “homshyen Darur Dislluway Ceo tony ailihaned.
e Mutosh unsr Srivocoovi, S/ oIl K.bh. SLivVesLIva,

— . - - - B - L e -
J BTN .._“-l.“n":._r;\.,u-\.;’ I R)'L'l __‘)-_‘o SLAVIZC T 3,

AS v

-~ f - <A . T
/ b u/’ll FaIrvouaya wI5ely mitoad-al.
L9t L Sy dvestove, 308
49 b ll TV E ;a3 L Soly AL shiauad .

- . - . -»-" —- 2 v . /
1J0. leerg; ~umar vf:me, S/2 51 KeSe Veums, Iyv
150/ 2—14 @¢tiyar 3 ROsQ, nlichteoid.

PO T, )
PP LS ~tlsg.

Voersus

N

i bni-n of Incia thro:szh Zcoerel Janajzel, b Aly




4.

/3T 1

ttouse, Ab ilew De lhio

1)
(o]

Railway Zoard,

chie{ Fer reonnel Ji7
HOusE, l.ewv JQLHA.

pivizionel Railway »anales, i, o ly, Allshabead.

—

gen:ior Livisional GO smmerciol Supdis Ne ALY,

Allshelad.

... Hespondanis

-

originsl Application no. 151/93

jcer, orthern 2gilwey, Barcds

shec Kum.T vacev, S/0 SLi F.lL..Yadav, r/o 164=A

ALdpibagh. Alle’ 3vaGs

Sral &
ol® /41—A/9§ Tilﬁk ncgar, Hllahc»uu-

Km. Rajeshwerld, /o sri Ram Dacs, r/o 2/22-2
Lamanaricd lLagar, Lllahebad.

Sanz ] Kumer S
r/o 127 iietir

i §.p.L. srivestevae, /o
av;, sucdamadih, Dhanteds

fejesh Kamer, S
UU\J.CDMI :)J-.L\t._‘_a

rl-\..
O

Awedosh Runel gir

rost ansdih, Dlsii. cellias

Anjenl Kumer srivaestien /
r/o 28-A Krishan lL.egal, All

gsr, Allehabag.

shyam Praka°h srivastava, s/c sri p. La} rfo
w5 54 Beghambard colony, Allehabsd.

Lalit Kunar, s/o syl rrem xuial, /o 16/11 tew
sohsatiatash, allshabad.

ve. opplicaert

\Val'sug

Jnion of irdia through Senel sl Gne3eL, e rly
3aroda lloass, ..ew Deihl.

Chiaf Qersonnel Officer, W. iy, pernda House,
l.ew Deihl.

nivisional iteilway ihanajer, L. nly, Allahaked.

senior pivisioncl Coancrel iel supdt. N. Rly Allcghenad.

\\ ore MESECTNLENLS

Ve

aniis Sahel Verne, 5/0 5ri BeF. VEIWE, r/o

., 5/0 sri J.singh, r/o surshiya,
V.ai. Srivastava,

¢ srunesh Kumar, /9 S1i T. tath, r/o 945=3 Chanshyah
a

-+ .38
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. Qriginal Applicatien Ne, 150 of 1993

1. Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,
Allahabad, e
| esse Applicant

Versus

l. Unien ef India threugh Genral . ;
Manager, N, Railway Head Juerters |
Uffice Bareda Heuse, New Delhi.

«+++ Respendents

O R_D E R{RESERVED)

JUSTICE B,C. SAKSENA, V,C

This bunch of 7ghgfses in all invelve almest

identical questiens ef fact and law and reliefs alse, O.A
83 of 1992 is being treated as the leading O.A. The number
of days ef werking varies in each ef the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that te# en the
allegatiens made by the applicants in the month of January
1982,

2. | The applicants alleged’that they had werked fer

the peried, indicated by them in the varieus Oenrs, in the menth
of January 1982 @ Ks,15/= per day. The applicants allege

that on the basis of Rajlwag Board's letter dated 6.2,90

they made representatien regarding their re-engagement as
Volunteer Ticket Cellecters since they had werked prier te
17.11,86,

3. Reliance fer the claim is based on the decisions

of this Jribunal 3s alse;the P.B, in a few O.As preferred

0..P39
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by psrsoﬁs similarly circumstanced. The applicants,

tharefoie, have sought a relief for a direction tc the

(L

1z spendents ¢ re-engage the applicanis as Veluntieer
Ticket Collazctors or Mobile Booking Clarks &5 per Extant
Rules. They have also in some petitions prayec that &
direction be issued to ihe rzspondentis to take the petli=-
ticnars on duty end pay back wages from 1C.12.90 ti112

the dete when they first presenited i‘hems@lves for engage-
ment, |

4. The resgpondents heve cesisted the petition end have
filed a counér affidavit as also o supplemantary counier |
affidavit,

Se The applicants have filed & rejéinder effidavit,
The appficants heve admittedly not re-engaged after their
short stint ranging beiween 5 to 18 days in the month of
Jenuary 1982. The Railway Bosrd's circulers deted 6a2e90
is annexed as winexure AL 1o the leading U.A and have
s1so been annexed in xkx some of the U.ds. A p-rusal of
the said letter shows that in the light of the iudgment
Gated 26.8.87 of the Ceniral Aduministratlve Tribunal,
Principal Bench, New Delhi in O.A. No, 1174 of 1984(Neera
Mehta end Urs Vs. Union of Indie and Ors } and dismissal
of the SLF No. 14613/87 by the Hon'ble Supreme Court

on 7.5.8S, The GLailwsy Boecrd has decided that the 'cut
off' ~ate for being considered for abscorpiion in

regular employment against regular vacancies earliler
provaiad to be 14,.8,81 will ke substiituted by 17.11.80
Paragraph 3 of the circular letter ie the anchor shest

for the cleim in the present U.A which reads as under -

\

oo opd0
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" In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en

digcent inuance of the scheme by zenal |
Bosard's S +

Railways, as a result cf/ﬁﬁﬂgbletter dated

17.11,86 er any earlier instructien to the
same effect may bé re-engaged as Mobile

Beeking Clerks as and when they appreach
the Bailway‘Administration in regular
emp leyment may be censidered after they

cemplete 3 years of service as Mobile

. Beoking Clerks in the same manner as jin
the case of other Mebile Booking Clerks

- cevered under para 1, *

&.  In paragraph | attentien was invited teo Railway
Board'é letter dated 21.4.82 and the fcut off date?

previded therein was 14,8,8],

3. 3 We have heard the learned ceunsel fer the partjes,

Re " Shri B.B. Paul, ceunsel appearing fer the respo-
ndents raised a prelimlnary ebjectien that the Q.as are

barrefy time, laches and acqu:\snnce.

qe. - The learned ceunsel urged that the applicants
have net been engaged after January 1982, He f urther
submitted that the Railway Beard's letter dated 6.2.1990

dees net gevern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were
net discharged Censequent te discentinuance ef the sCheme
by the zenal Railways as a result of the Board's Jletter
dated 9.11.86. Their!discontinuance hid tikn place feur

Q%QL. o+ op4l
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yYears earlier and net on the basis of the Rajlway Board's

said letter,

1g. The respendents have alse disputed the cerrectness
of the averment made by the applicants abeut their having
worked fer the duratien indicated by them in each ef the
OAs, The applicants in suppert eof their assertien of

having werked in the year 1982 for a number of days indicated
by them during the "Kumbh mela’ have been aneexed, cepy eof

vbttificate stated te have been issued by ene Ram Das whe
He ag

has given out his designatien as/Ticket Cellecter AKM, N, Rly |

Allahabad., Cepy ef such a certificate has been annexed as

Annexures A=3 and A=4 te the leading 0.,A, Shri B,.B. Paul
submitted that Shri Ram Das was net cempetent te issue this
certificate and the said certificate cannet be treated as
preof eof the working peried eof the applicants indicated in
the cer@ificates. We, however, feel that it would not be
necessafy te enter inte this centroversy for the purpeses
of deciding the OAs. We, proceed to decide the 0.A in the
lkght ef the claim based en the provisiens of the Rauilway

Beard's circular letter dated 6.2,90. Wwe, hewever, make it
clear that we may net be understeod to have accepted the

claim of§the applicants with regard te the days ef their
werking. we may take up the plea of the Q.as being barred
by limitaﬁien. Admittedly, nene of the applicants initiated
anwé&ﬁ;;;;éiproceedings in any court te challence their
disconti;%énce made in Jonuary 1982, The €entral Admini-
strative Tribunal wes censtituted in November 1985. These

Qers have been preferred in the year 1992,

1%, As noted hereinabeve, the basis fer the claim

apart frem the previsiens of the Railway Board's letter
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of iha Tribunal. The said U.As are U.A. NO. 722 /90
Rajendra humer Srivastava Vs, Union c¢f Indie and Ores, C.A
No, 471/8C Mukesh Kumar Srivastave Vs. Jnion of Indis end
Ors, U.A. No. 648/91 Macen Mohan Pandey Vs. union of Indls
and Ors. No doubt, in these csses orders for re-engagerenc
of the applicants therein had been passed., un the msterial
placad in the supplemeniary affidavit we find subsequenily
in ssverel otiher cgases dccided.by this Bench of the
Tribunal, & different view was taken when it was pointed
cut thét the Railway Boerd's circuler applied to lMobile
Bookiné clerks and the decision in Neera Mhta's czse was
in res&ect to Mobile Booking Clarks. This distinction was
noted ﬁhile allowing a few review petitions in some U .As |
“and ingu.A. No, i31/92 Lalji Shukla and Ors, the only
difecténn given was that the respcndenis méy concider and
analyé% the cases of Mobile Bocking Clerks end find out

if anyischene can be framed by them laying down a parti-

cular*czlterla for re-engaging them on casual o1 du¢ly g

ba5155 A,ainst this decision, the Railway Authorities
preferred en SLP before the Hon. Supreme court and the
Hon, ?upxeme court by an order dated 7.4.%4 passed the
following order = |
" lay condoned. The order only gives & dire-
ction to the petitionar to find out any scheme
cen be fiemed. The Unlion of Indie
can examine the matterw and if it 1is
noi possible to frame & scheme, record
iiw finding accordingly, There is no
obligation cest by the impucned order
that the scheme should be framed in eny

e -

Ccase bubgect to the 2bove obsarvetions the SLP
¢ is d1$p059d of", \
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Subseyuently, the Railway administratien consideredx the

pessibility ef framing a scheme in the light of the dire=

. ctiens given in Lalji Shukla's case by the Bench ef this

Tribunal which was alse repested in seme other 0O.,As which
came fer decisien subsequent to the decision in Lalji

Shuklats case,

12, The Railway Administratien in the supplementary
Counter affidavit have indicated that they have taken a

decisien that ne scheme cah be framed fer Velunteer Ticket

Cellecters fer abserptien ang regularlsat;en in greup'Ct
e

category pests since this weuld militet &gainst the statutery

previsiens laid down fer Recruitment of Ticket Collecters etc

as centained in para 127 ef Section B of Chapter I eof the
Indian Railwaey Establishment Manual 1989 Editien, They have
further taken the view that ne such pests er vacancies exists
en the Railways fer Volunteer Ticket Collectors/Mobile Booking

Clerks fer their re-engagement en casual er daily basis,

15, It was also held that re-enagagement will burden

the public exchequer and will &élse enlarge backdeer entry

and will effect reservatien pelicy as centained in aArticle
16(4) of the Genstitution ef India. It wes alse held that
framing ef such a scheme for those Volunteers whe have clearly
werked fer a peried ef merely for 5 te jg days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen feor general cempetitien and the eligible persens at large ﬂj

would be deprived eof their legitimate rights,

Rt
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1%, Admittedly, this scheme has been given up after

47.11.86 cnd the Reilway Aoministratien has fer cogent reasens

indicated thmt tt was neot feasible te draw up @ scheme as

rejuired in oerders passed HBn varieus O.a.s

16, Shri B.B. Poul has also invited g , our attention

to certain decisions in review petitiens which were allowed-

a@@aagqﬁg.On the basis ef an enolegy of the decision by the
\ | ,
Principal Bench in "Neera Mehta's case direction fer re-engage

ment had been passed in the O.As, While Godddng allewing Fhe
review pegitiens it was neoted that the decisien in Neeres
Mehtats case was confined te Mobile Boeking Clerks and there
is neo parity between Mebile Boeking Clerks and Velunteer

Ticket Collecters. The present applicents fecll in the later
categery.

-

16, Juite a large number of decisiens have been rendered

frem time to time and the view taken in the earlier decisiens
have been washed down er even net accepted in latér decisiens
and a directieon te draw up a scheme was enly previded as in

lalji Shukla's case(Supre ), which was followed in many other
subscyuent decisions., The turns end twists which have tzken
place in the view expressed on the questicn hsve been reforreg

to show that the decisions of this Bench of the Tribunal on

the basis of wvhich the applicants/%iziming similar benefit

being extended to them doc not huld the field,

1q. we mzy now take up for consideration the plea cf
. benefit of the

the applicents ithat the soecisions in some U.As in favour of

similaerly situeted persons may be extended to ths 2pplicante

LY

I is now fairly well settled tnat the judgment of the Tribuns

\Q)."l, A VA

o S
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fof that metter of any court does not give rise 1o a
. cause of action, It 1s the orders of the authority

concern@d or their inaction which give rise %o the

grievance and the cause of action based upon this has tc
be congidered for purposes of determining whether the
petition is barred by time under the provisicns of Sezc,

21 of the Administrative Tribunels Act,

13. AT was noted by the ladras Bench of the Central
Acministretive Tribunel in ¢ decision reported in (1%54)
28 AIC pge 20 '"Tamil Nadu Divisional Accountantis Associz-
tion and urs. Vs, Union of India and Lrs, this position of
13w hes been clesrly affirmed in the judgment of the
Supreﬁe court in"Bhoop Singh Vs. dnion of India and Crs,
(1522 ) 21AIC page 675. Before the Madras Bench the
question of delay was raeissd and it held ithat since the

delay has nol been satisfactorily explained the O.A wss

re jected on the ground of limitation alone., In that
case an order adverse to the gpplicanis was passed on
14.10e86, A decision on g similar order was rendered
by the Chandigcarh Bench of the Tribunsl on 1.5.91. There
after the applicaents Assccigiion moved in Lh& mettzr and

mede & representzt:ion, 5 years delay wes held as fatal.

1¢. A Full Bench of the Ernskulem Bench of the

Iribunsl in & decision reportzd in (1994, 28 AIC 177 hss
also taken the view that decisions in similar csses cannot
¢ive & fresh cause of action and the period must be counted

from the dete Lhe clecim relates,

\

L -p46
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2L, The Hon 'ble Suprerme Court in 'Bhoop Singh Vs, Union

U= Indic snd urs(Supre; had interelis, held that"incrdinate
is

8nc unexplained delay and laches by itself/s GgLod ground

to refuse relief to tlhe petitioner irrespcctive of the

merit of his claim, It was alsc ohserved that Art. 14 or

ine principle of noen=discrimination is eyuitable principle,

Ther2fore, any relief claimed cn thet basis must itkolf

bs founded on equity enc not he clien 4o thel conceptn,

1

~t. e omey &lso refer tc g re

=

evant observation mede in 3
recent cecisiun of Hen, Supreme Court in 'hetan (aancrea
semant and Urs, Vs, Union of Indisz and wus reported in

1594 3.C.C(L&S, page 182, The petitioners before the Supre-
m2 Court in that cage were casual l:bourern of south eastern
d@ilway. They vera e¢lleced to heve been appointed between
1584=6¢ aend represented hetweeon +$75=-78. They, through
their petition sought & direction to be issucd to the opp.
parcies to include their namee in Live Casual Labcurers

R ister after due screening aend to give them re-empﬁayment
according to their senicrity. The bacis for the claim
amongst others amd nas a few jutgments rendered by the Apex
court in 1985 endha7 directing the Railway Authorities to
prepere @ schems 2nd-to ebsorb the casual lsbourers in
sccordance with their sen.icrity, The petitioners appe ared
1o have made a representation in 1880 1o the Authuiities in
vhich it was clleged that they are not followine the orders
cf the Supreme court, Hich cuurt of Calcutts and Czlcutta
Bench of the C,A.T. In the facts of the said cese the Hen,
Supreme Court, tcck the view that since no explanztion has
been civen es 1o why the petitioners did not approech till

192C held thal twe questicns arise;
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(i; whether the petitiomers/entitled as &
matter of right to reamploymnt.

(ii) whethar they heve logt iheir righti.

if any, oue to delay.
22, While dealing with the said guestion the
following observetlion was made i~

" Pelay 1tself deprives a person of hie

remedy avéilable in lew. Iin ebsénce of

any tresh cause of aciion or any legislation

a person who has lost his remedy by lapse

of time logses his righi as w2ll",
23, A Full Bench ot *he Tribunal(PE, while

oeciding U,As 767 and 842 of 1585 mede the following

ralevant cbservationi=-

1

rIt nol openew tec court ¢f record to

|
n

pess an order in respact of perscns who
cre noit even present before it by sny

N cpplication or petition,  In this view
cf the matter the view teken 1n the
cgse of one cr more employee by a judicial
foerum cannol be i?,so factc made appli-

ceble toc all other empluyess In the seme

cadre, rank or situaticn by anoihor ;

judicial forum.™ ;

Ll ™
i

ils cbservation also suppcrtis the view taken here inabove

thet the judgment in a case does not give a csuse of
- who

gcticn to zanother employee,/claims to be similarly ’

cl:cumstanced e&s the applicant in other case earlier }

decided., o\
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‘ Jhi i DL.B. Faul, l1oormned cuunetl oppzering fo:

the v2spondials hsve invited owr altention 1o ¢ decicaonm
rendered by ihe polncipal Zench in tashich Chehiracorty Vs,
Jnion ‘of undia and vrs, .2portcd in L994ﬁ;; AlJ 332, un
the caid case the fents are almost ldentical as in the
case in hand, The applicant alleged thaet he was engaced
ze Moblle Buakine Clerk from 1,5,8b o 1I.7.30 2n had nod
been encganid (hereefter. He mede & reppesenietlion &5t inn
thzt he has norled for 32 daye In 1585 and in wview of the
circgl=r of the Lailwey Foard dated 2L.95.72 he be glsc
censidered for ebscorption as Mcbile Booking Clerk. The
cpplicentte representat;on was reijected and he was informaed
thst he cannotl bz ebsorked in verms of the letter deted
12,8.92. In th2 sgid c:se the gpplicant bassed his claim
on the bzeis of 2 decisicn &f the F.B. in & similar burch
¢t the cagses, The Ziv_osion Bench i¢ck the vievw lhet

there e no perity or simil-rity hetwean Lhe appllcants
Cas€ end ithe gpplicanic in the bunch of cases dec.dad
earlier. It was held thot since the services cf the-
applicént was not disconiinued es a resull of Reilwéy
Becerd's letier doted 17.11.86. the ap, licent's cus@ was
kiﬁ not coverzd by para 3 of i‘he Railway Board's lettier
doted €.2,9C. 3Since he weas nol discherged consequent

upon discontinuance ©f the scheme by the zcnal Rallvay

as @ result of letter doted 17.11.86, The same situation
obtains herelin also snd weheve slrecdy held accordingly.

2%, in the said cas:z, .

2

fecrring to the declsion of the
Supreme ccurt in 'Bhoop Sinch Vs, Unicn of Indle and Ovs

(Supra), the guestion of deley was also

‘3€>f v v0aphS
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considgred end it was held that the petition was barred

by limitation, The cause of action having accrued @ in

July 1985, The said C.A was filed sometime in the year
1593, T

24, The learned counsel for the respondents also
invited our sttention to another decision rendered by the
same Divigion Bench of the Principal Bench in 'Anil Babu
Sharma ®s., Union of Indiz and Ors reported in 1994(1) ATJ
po-84.

2%. The petitions before us are clegrly barred

by limitastion as providéd in Sec., 21 of the Administrative
Tribunals Act. The provisions of-the Railway Board's
letter dated 6,2.90 is not attracted and applicable‘to the
applicants, |

29. Admittedly, the scheme hzex been given up
since after 17.11,86 and is no lgnger in force, This fact
cannot be loﬁt sight of. The akpllcants therefore, cannot
be granted[}ellei;prayed for by them. The aspplicants also
reised & plea that one Shri R,.N. Shorey and 12 Others Volu-
nteer Ticket Coliectors have been included in the approved
list of 1982, It is, therefore, pleaded that the respdnde-

nts have been given re-engagerent 1o some Voluntaers as

Volunieer Ticket Collectors on Pick and Choose basis,

2q. | In the counter affidavit, it has been indicat
that the 12. persons named in para 4,1C of the leading 0.A |
had been re-engaged as Mobile Booking Clerks and not as i
volunteer Ticket Collectors, The allegation, thebefore, ‘
ha%. been denied. Be that as it may, the applicants would l
be entitlsd to the relief claimed by them only if il is

based on any statutory provision, The act of the respo-

noents in re-engaging & few which has been satisfactorily
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expleined will net give rise tu discriminstory treaetment.
she agppllcanis in 2ffect cre sueking_rF:éhgagément cn ihe
strength of heving worked for a period panging betwa:en

$ L0 1S cays,which alsc Is doubtful ,and has besen <lsputed

by the respondents. -
3L, in view 0f Lhe ~lscussiun he p2 inabove , an
5 totality of the circumsierces wz are not pursuaded to

crant the relisfs claimed for by the applicantis. The U.As

[&]

lack m2rit ond arex secordingly dismissed, No order as t
G “
costs,

37. Ihe copy of the juuoment shall be [ laced

on each of ihe U.hs whuch hawve been dec’ded by this common

~

jusgment,t ~
— g
( K. MUTHUKUMAR | ( B.C. SASENA
NENBER(A) VICE (HAIRMAN
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